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Separate paging Is given fo this part in order tbat It m y  be 
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PXRT IV 
Acts of the Gujarat Legislature and Ordinances, promulgated 

and Regulations made by the Governor. 

Thc follo~ving Act of the Gujarat Le~islature, having been assented to by the 
Governor on the 24th October 1964 is hereby published for general information. 

AKBAR S. SARELA, 

Secretary to the Government of Gujarat, 

I.egal Department. 

GUJA7AT ACT NO. 2 8 0 ~  i964 

(First published, after having received the assent of the Governor in the "Grrjcrrnt 

Ii~vrrrlt)?eat G(~zefle" on the 30th Ociober 1964). 
t 

An Act to provide for contiiluing the use of the' English Language for the 

transaction of business in the State Legislature. 

11 is hereby enacted in the Fifteenth Year of the RepubIic of India as follows: - 

I.  ( I )  This Act may be called the Gnjarat State Legislature (Use of the English ~ h o r t  t i t l o ,  
and eomme. 

Language) Act, 1964. noement. 

(2) It sllall come into force on the 26th day of January, 1965. -- - 
&.A*. 

2. Notwithstanding the expiration of the period of fifteen years from the corn- Contiduance 

nlencement of the Constif lition of India, the E~~glish l a ~ ~ g ~ ~ a g e  may continue to Engft:tFn 
be used for the transaction of busiriess in the Legislature of the State of Gujar2t slate ]legin- 

i; addition to any of the ofici~l  langi~rtgzs of the State of Gujarat. ~ature.  



Erplunaiion.--In this A d  the expression "offiCial lenguages" means the Guiarati 

language and the Hindi language in Devnagari aofipt yhibich have been declared 
under the Gujarat Official Languages Act, 1960.a~ the languages to be used for Qoj, 1 

0Ecia1 purpose# in the State of Qujarat. of1061. 


